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at a sizeable demand which 
could be made use of as a bar
gaining counter in world mar
kets to secure advantageous 
prices and concessional terms 
of supp’y

(u) to regulate the import/ins
truction of newer sophisticat 
ed drugs in such umanner as 
not to disturb the indigenous 
production of drugs of simi
lar therapeutic value

(in) to protect the indigenous pro
duction of drugs especially 
when the production is inade
quate to meet the internal de
mand

Civ) to ensure the equitable supp’y 
of raw materials at uniform 
prices eliminating the middle
man s profit so that the for
mulations based on such raw 
materials are priced at a par
ticular and uniform level and

(v, to help the small scale (SSI) 
sector of the industry whose 
requirements are small there
by rendering import by indi
vidual firms uneconomic and 
impractuable in some cases 
Drug manufacturing units are 
in the process of registering 
their requirements of the 
above-mentioned drugs with 
the canalising/distributing 
agencies and the final picture 
about releases to be made to 
individual firms has yet to 
emerge

(c) and (d) Information is being 
collected and wi’l be laid on the Table 
of the House
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9790. SHRI SARAT KAR: Will
the Minister of RAILWAYS be pleas* 
ed to state:

(a) whether it is a fact that number 
of ad-hoc appointments were made in 
the North-Eastern and Northern Rail
way during the years 1975-70 and 
1916-77; and

(b) if so, what are the reason* for 
not adopting the normal procedure of 
recruitment through the Railway Ser
vice Commission?




